National Company Law Tribunal ITEMNO: 41
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CP No. (IB) 99/ALD/2019

ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 18.09.2019
NAME OF THE COMPANY: Kesho Packaging Pvt Ltd V/s Fryo Foods Pvt Ltd
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CP NO. (IB) 99/ALD/2019

Sh. Anshul Kr. Singhal, Advocate for the petitioner/operational creditor is present.

Argument are heard.

The order is reserved.

Dated: 18.09.2019

LB
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